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SHRI B N. ANTANLI: Sir, apart
from this satyagraha, I, as a Member
coming from Kutch, want to draw the
attention of the Central Government,
through you, to the fact that | have got
information from Press reports and
otherwise that in the present surveys that
is being made about the points which are
proposed to be given over to Pakistan, a
line is being drawn —this is very
serious—'alin is being drawn'—where,
instead of the proposed 317 miles, 420
miles come within that line, which will
concede the entire demand of Pakistan to
come to the 24th Parallel. | wish that
serious attention be drawn to this,
investigation be made and let the Prime
Minister come before this House and
make a statement that | am wrong,

MR. CHAIRMAN: The House stands
adjourned till 2.00 pP.Mm.

The House adjourned for
lunch at one of the clock.

The House reassembled after lunch at
two of the clock—THE VICE-CHAIRMAN
(SHRI AKBAR ALI KHAIC) in th, Chair.
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THE CENTRAL LAWS (EXTENSION
TO JAMMU AND KASHMIR) BILL,
1968—Contd,
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[RAJYA SABHA] (Extension to Jammu 2702

and Kashmir) Bill, 1968
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